Filing under clause (ca) of sub-re

gulation (2) of Re

gulation 13 of the IBBI (Insolvency Resolution P

rocess for Corporate Persons) Regulations, 2016

CORPORATE DEBTOR: Sri Nagakrishna Chemicals Limited  Commencement of Insolvency: 11.09.2025 : — Amount in !{s.
SIL Category of creditor Summary of claims received Summary of claims Amount of [ Amount of | Amount of Details in | Remarks, if
No. admitted Contengent | claims not | claims under Annexure any

claims admitted | verification
No. of Amount No. of Amount
claims claims .

I Secured Financial Creditors 0 0 0 0 0 0 0 ' Not Applicable

belonging to any class of creditors -

2 Unsccurcl:i Financial Creditors 0 0 0 0 0 0 0 2 Not Applicable

belonging to any class of creditors

3 Secured Financial Creditors (other | 73,98,56,306 | 73,98,56,306 0 0 0 3

than financial creditors belonging to
any class of creditors)

A Unsecured Financial Creditors (other 2 26,42,60,374 2| 25,55721,745 0 0 8738629 4 Int. not allowed

than financial creditors belonging to
any class of creditors) -
5 Operational Creditors (Workmen) 0 0 0 0 0 0 0 5 Mot App]}cable
6 Operational Creditors (Employees) 0 0 0 0 0 0 0 6 Not Applicable
7 Operational Creditors (Government 3 36,84,31,990 3 36,68,71,990 0 0 15,60,000 7 ;TZ:Z}(; not
Dues) -

8 Operational Creditors (other than 0 0 0 0 0 0 0 8 Not Applicable
Workmen, Employees and
Government Dues) -

9 Other creditors, if any (other than 0 0 0 0 0 0 0 9 Not Applicable
financial creditors and operational
creditors)

Total ZAADN 1,37,25,48,670 6] 1.36,22,50,041 0 9 1,02,98,629
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